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!fov;~ber, 1966. adopted the follow- , 
ing motion in regard to the presenta
tion of the Report of tbe Joint Com
mittee of the Houses on the lnsecli
,cides Bill, 1964:-

"That the time appointed for 
presentation of the Report of the 
Joint Committee of the Houses .on 
the Bill to regulate the import, 
manufactur"e, sale, tTans1)Ort, dis
tribution nnd use of insecticides 
witlY a view to prevent risk to 
human beings or vertebrate ani
mals, and for matters connected 
therewith. be extended uP to the 
7th December, 1966 .... 

Sbri Barl Vishnu Kamath (Hos-
bangabad): On a point of !nf07mation 
'with regard to tlris item. May I know 
whether it is a fact that insects have 
,evoked so much human sympathy 
that no meeting of the Joint Com
mittee could take place durin, the 
last two or three weeks since it was 
~onstituted? Is it a fact that on no 
occasion had hel"e been 8 quorum 
,'nd, therefore, no meeting could take 
pl,ce? The Tesult would be thnt this 
Bill might lapse, and tW('I other mo!'C 
important Bills, name'y the Patents 
Bill and also the S<>ed. Bill may 
·(apse. Is that a fact or not that there 
was no quorum at ai' for the meeting 
of the Joint Commit toe' 

Mr. Speaker: This Committee is of 
the RajYa Sabha. 

Shri Bari Vishnu Kamath: I know, 
but I think it Is a Joint Committee. 
Our House is also represented on 
that committee. 

Mr. Spe. ke~: Perhaps, there might 
be some Member who might be 
knowing it. But our office docs not 
,,:ork there, 

13,36t 1mI. 

COMMITI'EE OF PRIVILEGES 

TwEL'"TH AND TmRn:EN'l'H 
~£PORT8 

Shrl J[rlBbnamool'th,. IIao (Shi-
Tn oga) : I beg, to pre&ent the Twelfth 

and Thirteenth Reports of the Com
mittee of Privileges. 

l3.36! hrs. 

COMMITI'EE ON PRIVATE 
MEMBERS' BILLS AND 

RESOLUTIONS 

HUNDREDnI REPORT 

Shrl Krlshnamoorth,. Rao (Sbi
moga): I beg to present the Hun
dredth Rep"rt of the Committee <>n 
Private Members' Bills' ond 
Resolutions. 

IS.37 1mI. 

ETIMATES COMMI'ITEJ!: 

HUNDRED AND TENTH REPORT 

8hri A. C. Ghua (Barasat): I bel 
to present the Hundred and tenth 
Report of the E~timates Committee 
On action taken by Government 011 

the recommendations contained in 
tlYe Eighty-first Rel'OTt of the Esti
mates Committee on the Ministr,. of 
Food, Agriculture, Communit,- Deve
lopment and Co-operation-National 
Dairy Research Institute and Indian 
Veterinary Research Institute. 

13.37~ h .... 

COMMlTI'EE ON PUBLIC 
UNDERTAKINGS 

TrITRTY-}'OURTU RcPORT 

Shri K. N. Pede (llnta): I beg to 
PTesent the Thirty-fourth Repo,·t of 
the Committee on Public Under
takings on action taken by Govern
ment on tlYe recommendations con
tained in the Hundred and twenty
fourth Report of the Estimates Com-
mittee (Second Lok Sabha)-Hin
duslan Aircraft Limited. BangBlore 
[renamed as "Hindustan Aeronautics 




